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SHRI PILOO MODY: Government 
were good enough to increase the age 
limit to 25 as recently as in May, but 
there are several departments (j.f the 
Government which are still not seized 
of this particular information. For 
instance, the Income-tax Commil;-
sioner of Ahmedabad is supremely 
innocent that Government' have passed 
such a regulation. May I know 
whether Government would 'make 
sure that all their departments are 
informed in time? 

SHRJ RAM NIWAS MIRDHA: Yes, 
we shall do so. 

1v!it SPEAKER: Next question. 
Sbri Sornnath Chatterjee. The hon. 
Member is absent. 

Next question. Shri P. M. Mehta. 
The han. Member is absent. Next 
question. Shri' Bari Siftgh. He is 
also lIihIent. Then, Shri S. A. Muru-
ganantham. He is also absent. 
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Then, Q. No. 136. Shri D. It. Panda. 
He is absent. Then, Dr. H.P. Sharma. 
He Is also absent. 
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tr n t ~ of Planning Machinery 
at State Level 

137. SHRI SARJOO PANDEY: Will 
the Minister of PLANNING be pleas-
ed to state: 

(a) whether the Planning Ccmmis-
sion has decided to strengthen the 
planning machinery at the State level; 

(b) if so, the sug/ilestious .d~ by 
the Commission in this respect; and 

(c) the assistance being provided 
to the States for the purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): (8) Yes, Sir. 

(b) A statement is laid on the Table 
of the House. 

(c) The Centre, would reimburse 
upto two·thirds of the additional 
expenditure to be incurred ,by the 
States on the strengthening of the 
planning machinery at the State level. 

STATEMENT 

The Planning Commission has made 
the folwwing sUjgestions for strena-
t~r I the plannilli apparatUs at the 
state level: ' 

(a) There should be an apex body 
at the State leyel with the Chief 
Minister, the Finanee Minister, th. 
Planning Minister and technleal 
exPertS representing vatious depart-
ments and disciplines. 
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(Ib) The work of the apex body 
should the SUpported . by Steering 
Groups set up under the Chairman-
ship of technical experts preferably 
from outside the 'Government, in the 
fields of agriculture,  industry, irriga-
tion and power, social services trans-
port, manpower and employment and 
other important functional fields. The 
Chairman' 0:11, these Steering Groups 
should be members of the apex plan-
ning body described at (a) above. 

(c) To ensure that the apex plan-
ning body is effective is guiding plan 
formulation as well as the monitoring 
of plan 'implementation, a non-official 
full-time Deputy Chairman should be 
appointed to be in charge of the apex 
body. The Deputy Chairman will 
function through the State Planning 
Department which should ,be the 
Secretariat of the apex planning 
bodies. 

(d) In order to enable the Planning 
Department to discharge adequately 
its secretarial functions for the apex 
planning body, its strength should be 
suitably augmented with experts be-
longing to various disciplines, the De-
,partment should also be functionally 
reorganised  into different units which 
should mainly be the following: 

1. Perspective Planning Unit-deal-
ing with preparation and updat-
ing of Resource Inventories and 
preparation of long-term pers-
pective plans; 

2. Monitoring. Plan Information and 
Evaluation Unit: 

3. Project Formulation UniL-To 
assist various departments in the 
preparation of investment pro-
jects and also to conduct their 
ex-ante evaluation: 

4. Regional district Planning Unit-
to provide guidanCe and teohnical 
back-up to the regional and 
district planning authorities; and 

5. Plan Coordination Unit-to assess 
the existing/anticipated level of 
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development, determine inter Be 
priorities within an integrated 
strategy for the next five/one 
year(s), ascertain the availability 
of matlpower, material and 
financial resources 'and synthesise 
spatial and sectoral plilns into a 
balanced and operational plan. 
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SHRI MOHAN DHARIA: It is for 
the State Government to nominate 
the deputy chairmal). There is no 
question of electing the deputy chair-
man. 

SHRI K. s. CHA VDA: Will it be a 
Congressman or a CPI member? 

SHRI S. M. BANERJEE: It will be 
a member of the Swatantra Party. 

SHRI. INDRAJIT GUPTA: Or from 
the Congo (0). 
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SHRI MOHAN DHARIA: We have 
been requesting all the State Govern-
ments to involve the Members ·ofthe 
Assemblies. and also Members. of 
Parliament while formulating the 
Plan and also while the plalll IIl'8 

implemented .. 
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SHRt RAMAVATAR SHASTRI: 
They have not done so up till now. 
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